THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM
[ For Friday,29th November 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1  WP(C)/1286/2016 SHRI TALUT TAMUK and ANR. MR.P ] SAIKIA MS.SOMILA R- 5-8
Versus MR.R S MISHRA MR.S K DEORI(R- 5-8)
THE STATE OF ARUNACHAL PRADESH MR.R SAIKIA GA, AP
AND 7 ORS MR A APANG(R- 5-8)
2  WP(C)/6218/2017 MAMATA CHAKRABORTY MR. S CHOUDHURY SC, ELEMENTARY
Versus MR. S BARUA EDUCATION
THE STATE OF ASSAM AND 5 ORS
3 WP(C)/912/2021 HARISON SINGNAR MR. S K DEORI SC, CO OP
Versus MS. SOMILA
THE STATE OF ASSAM AND 6 ORS
4  WP(C)/2230/2024 ANJAN JYOTI CHOUDHURY AND 6 ORS MR. T DEURI MR. ] K GOSWAMI
Versus MR. P M TALUKDAR SC, AEGCL
THE STATE OF ASSAM AND 5 ORS MRS T DEVI
MR. R BAISHYA
5 WP(C)/4553/2024 DILIP KALITA AND ANR MR. | CHOUDHURY GA, ASSAM
Versus M INGTI SC, REVENUE

THE STATE OF ASSAM AND 4 ORS

LEAVE NOTE OF ADVOCATES FOR 29/11/2024

O© 00 NN OO U1 B W N B

MS. N M DEKA 17-07-2024 To  20-12-2024
MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024
MS. K YADAV 21-10-2024 To 10-12-2024
MR. R L YADAV 21-10-2024 To 10-12-2024
MR S K KEJRIWAL 19-11-2024 To  29-11-2024
MS S KEJRIWAL 19-11-2024 To  29-11-2024
MR A R BHUYAN 11-11-2024 To  29-11-2024
MR. R P SINGH 14-11-2024 To 06-12-2024
MR. O P BHATI 17-11-2024 To  30-11-2024
MR. R ISLAM 19-11-2024 To 30-11-2024
MR. D K CHOMAL 25-11-2024 To  30-11-2024
MD. | HUSSAIN 22-11-2024 To  20-12-2024
MS S DAS 22-11-2024 To  02-12-2024
MR S SARMA 22-11-2024 To  15-02-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010010012016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010043372017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010023352021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010082982024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010177452024

MRS. A GAYAN
MR H R CHOUDHURY
MR A K DAS

MR. L C DEY

MR | DAS

MR. R P HAZARIKA
MR. B K JAIN

MS. S G BARUAH

MR G CHOUDHURY
MS. D SAIKIA

MR. P MAHANTA

MR. Y S MANNAN

MR R GOENKA

MR A GOENKA

MR. M SARANIA

MR. T ROY

MRS. B SARKAR
MRS. K DEVI

MR D C K HAZARIKA
MR. A K PURKAYASTHA
MR M Z AHMED

MS B DUTTA

MR. A M DUTTA

MR. M RAHMAN
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27-11-2024
26-11-2024
27-11-2024
04-12-2024
28-11-2024
28-11-2024
28-11-2024
28-11-2024
28-11-2024
03-12-2024
03-12-2024
29-11-2024
02-12-2024
29-11-2024
02-12-2024
02-12-2024
02-12-2024
29-11-2024
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To
To
To
To
To
To
To
To
To

29-11-2024
29-11-2024
30-11-2024
29-11-2024
31-12-2024
05-12-2024
30-11-2024
30-11-2024
03-12-2024
10-01-2025
29-11-2024
29-11-2024
06-12-2024
06-12-2024
29-11-2024
06-12-2024
06-12-2024
09-12-2024
07-12-2024
29-11-2024
02-12-2024
02-12-2024
02-12-2024
04-12-2024

2/2



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM
[ For Friday,29th November 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number

Main Parties Petitioner Advocate Respondent Advocate

3

ORDERS

WP(C)/251/2019

POONAM SARMA AND 4 ORS.

MR. A K BHUYAN

GA, ASSAM

Versus MS. N CHOUDHURY MRS. R BORAH (R8)
THE STATE OF ASSAM AND 7 ORS. MR. M BORAH MR. M K DAS (R8)
MR. A KHOUND MR. S H SIKDAR (R6)
MS S SARMA HAZARIKA MS Z ANJUM (R8)
MS.Y S PHOM
WP(C)/1039/2023 M/S N.B. ENTERPRISES MR. N ALAM SC, P AND R.D.
Versus MR K JAIN SC, BTC
THE STATE OF ASSAM AND 7 ORS. MR A K SHARMA
WP(C)/1483/2023 MS MONIKA BORO @ MONICA BORO MR. SAILENDRA DEKA MR S DUTTA (r-2)
Versus MR ] DAS MR. S S ROY (C.G.C., R1)
THE UNION OF INDIA AND 4 ORS MR A KAKOTI (r-4)
MS S MOCHAHARI (r-2)
MR. S DUTTA (r-2)
MS S BORA (r-4)
MR S DUTTA (r-2)
DY.S.G.I
WP(C)/1956/2023 DILIP BARUAH MR D C K HAZARIKA SC, CO OP
Versus MS J KALITA GA, ASSAM

THE STATE OF ASSAM AND 8 ORS

] BEZBARUAH

MR. S C BISWAS(R-7,8)
MS. KL R YANTHAN(R-7,8)
MS. U NANDA(R-7,8)

MS. ] GHOSH(R-7,8)

5 WP(C)/5982/2023 MUKTAM ALl @ MD. MUKHTAM ALI MR. P D NAIR SC, APDCL
Versus MR G ALAM

THE ASSAM POWER DISTRIBUTION CO. MR. F AHMED
LTD. AND 4 ORS. MR. H ROHMAN

LEAVE NOTE OF ADVOCATES FOR 29/11/2024

1) MS. N M DEKA 17-07-2024 To  20-12-2024

2) MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024

3) MS. K YADAV 21-10-2024 To 10-12-2024

4) MR. R L YADAV 21-10-2024 To 10-12-2024

5) MR S K KEJRIWAL 19-11-2024 To  29-11-2024

6) MS S KEJRIWAL 19-11-2024 To  29-11-2024

7) MR A R BHUYAN 11-11-2024 To  29-11-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010006512019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040062023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010053542023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010068112023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010227362023

MR. R P SINGH

MR. O P BHATI

MR. R ISLAM

MR. D K CHOMAL
MD. | HUSSAIN

MS S DAS

MR S SARMA

MRS. A GAYAN

MR H R CHOUDHURY
MR A K DAS

MR. L C DEY

MR ] DAS

MR. R P HAZARIKA
MR. B K JAIN

MS. S G BARUAH
MR G CHOUDHURY
MS. D SAIKIA

MR. P MAHANTA
MR.Y S MANNAN
MR R GOENKA
MR A GOENKA

MR. M SARANIA
MR. T ROY

MRS. B SARKAR
MRS. K DEVI

MR D C K HAZARIKA
MR. A K PURKAYASTHA
MR M Z AHMED
MS B DUTTA

MR. A M DUTTA
MR. M RAHMAN

14-11-2024
17-11-2024
19-11-2024
25-11-2024
22-11-2024
22-11-2024
22-11-2024
25-11-2024
25-11-2024
25-11-2024
25-11-2024
28-11-2024
26-11-2024
27-11-2024
26-11-2024
27-11-2024
04-12-2024
28-11-2024
28-11-2024
28-11-2024
28-11-2024
28-11-2024
03-12-2024
03-12-2024
29-11-2024
02-12-2024
29-11-2024
02-12-2024
02-12-2024
02-12-2024
29-11-2024
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To
To
To
To
To
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06-12-2024
30-11-2024
30-11-2024
30-11-2024
20-12-2024
02-12-2024
15-02-2025
29-11-2024
29-11-2024
30-11-2024
29-11-2024
31-12-2024
05-12-2024
30-11-2024
30-11-2024
03-12-2024
10-01-2025
29-11-2024
29-11-2024
06-12-2024
06-12-2024
29-11-2024
06-12-2024
06-12-2024
09-12-2024
07-12-2024
29-11-2024
02-12-2024
02-12-2024
02-12-2024
04-12-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM

[ For Friday,29th November 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/2288/2018 LILEN BURHAGOHAIN MR. A L MANDAL GA, ASSAM
Versus MR. Y DOLOI
THE STATE OF ASSAM AND 7 ORS. SC, TRANSPORT
2 WP(C)/2951/2018 M/S PANCHDEEP CONSTRUCTIONS LTD. MR. S BANIK MS. ] R THAKUR
Versus MR. B SHARMA MR H MEDHI
NATIONAL BUILDINGS CONSTRUCTION MR H DAS SC, NIA
CORPORATION (INDIA) LTD. AND 3 ORS. MR G ) TALUKDAR MR. A THAKUR (R- 1 & 2)
MR. D K NATH
3 WP(C)/3611/2023 MINARA BEGUM MR. M K HUSSAIN GA, ASSAM
Versus MRS. S Y AHMED
THE STATE OF ASSAM AND 13 ORS. MR K U AHMED
MR. M ALOM
4  WP(C)/5707/2023 MUDARES ALI MR. A C SARMA GA, ASSAM
Versus MR. P MEDHI SC, REVENUE
THE STATE OF ASSAM AND 3 ORS MR. G C BORAH
5 WP(C)/5770/2023 ABED ALI MR. M K CHOUDHURY SC, PAND R.D.
Versus MR. A BARKATAKI GA, ASSAM
THE STATE OF ASSAM AND 6 ORS. MR P BHARDWA)]
MR. M SARMA

LEAVE NOTE OF ADVOCATES FOR 29/11/2024

1) MS. N M DEKA 17-07-2024 To  20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024
3) MS. K YADAV 21-10-2024 To 10-12-2024
4) MR. R L YADAV 21-10-2024 To 10-12-2024
5) MR S K KEJRIWAL 19-11-2024 To  29-11-2024
6) MS S KEJRIWAL 19-11-2024 To  29-11-2024
7) MR A R BHUYAN 11-11-2024 To  29-11-2024
8) MR. R P SINGH 14-11-2024 To 06-12-2024
9) MR. O P BHATI 17-11-2024 To  30-11-2024
10) MR. R ISLAM 19-11-2024 To 30-11-2024
11) MR. D K CHOMAL 25-11-2024 To  30-11-2024
12) MD. | HUSSAIN 22-11-2024 To  20-12-2024
13) MS S DAS 22-11-2024 To  02-12-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010071682018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010097392018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010136902023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010211572023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010221102023

MR S SARMA

MRS. A GAYAN

MR H R CHOUDHURY
MR A K DAS

MR. L C DEY

MR J DAS

MR. R P HAZARIKA
MR. B K JAIN

MS. S G BARUAH
MR G CHOUDHURY
MS. D SAIKIA

MR. P MAHANTA
MR. Y S MANNAN
MR R GOENKA
MR A GOENKA

MR. M SARANIA

MR. T ROY

MRS. B SARKAR
MRS. K DEVI

MR D C K HAZARIKA
MR. A K PURKAYASTHA
MR M Z AHMED

MS B DUTTA

MR. A M DUTTA

MR. M RAHMAN

22-11-2024
25-11-2024
25-11-2024
25-11-2024
25-11-2024
28-11-2024
26-11-2024
27-11-2024
26-11-2024
27-11-2024
04-12-2024
28-11-2024
28-11-2024
28-11-2024
28-11-2024
28-11-2024
03-12-2024
03-12-2024
29-11-2024
02-12-2024
29-11-2024
02-12-2024
02-12-2024
02-12-2024
29-11-2024
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15-02-2025
29-11-2024
29-11-2024
30-11-2024
29-11-2024
31-12-2024
05-12-2024
30-11-2024
30-11-2024
03-12-2024
10-01-2025
29-11-2024
29-11-2024
06-12-2024
06-12-2024
29-11-2024
06-12-2024
06-12-2024
09-12-2024
07-12-2024
29-11-2024
02-12-2024
02-12-2024
02-12-2024
04-12-2024
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